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 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/members.

 HON.  SPEAKER:  Now  Papers  to  be  laid  on  the  Table.

 THE  MINISTER  OF  FINANCE  AND  MINISTER  OF  CORPORATE  AFFAIRS  (SHRI  ARUN  JAITLEY):  I  beg  to  lay  on  the  Table  a  copy  of  the  Corrigenda
 (Hindi  and  English  versions)  to  the  Economic  Survey*  2016-17.

 [Placed  in  Library,  See  No.  LT  6237/16/17]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  PLANNING,  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  URBAN  DEVELOPMENT  AND  MINISTER  OF
 STATE  IN  THE  MINISTRY  OF  HOUSING  AND  URBAN  POVERTY  ALLEVIATION  (RAO  INDERJIT  SINGH):  I  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Institute  of  Economic  Growth  (Development  Planning  Centre),  Delhi,  for
 the  year  2015-2016,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Institute  of  Economic  Growth  (Development
 Planning  Centre),  Delhi,  for  the  year  2015-2016.

 *  Economic  Survey  2016-17  was  laid  on  31.01.2017.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  6518/16/17]

 (3)  A  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Planning  for  the  year  2017-2018.

 [Placed  in  Library,  See  No.  LT  6519/16/17]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  YOUTH  AFFAIRS  AND  SPORTS  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  WATER
 RESOURCES,  RIVER  DEVELOPMENT  AND  GANGA  REJUVENATION  (SHRI  VIJAY  GOEL):  I  beg  to  lay  on  the  Table  copy  of  the  Detailed  Demands  for
 Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Youth  Affairs  and  Sports  for  the  year  2017-2018.

 [Placed  in  Library,  See  No.  LT  6520/16/17]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  POWER,  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  COAL,  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  NEW  AND  RENEWABLE  ENERGY  AND  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  MINES  (SHRI  PIYUSH  GOYAL):  I  beg  to  lay  on  the
 Table:-

 (1)  A  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Coal  for  the  year  2017-2018.

 [Placed  in  Library,  See  No.  LT  6521/16/17]

 (2)  A  copy  of  the  Mines  and  Minerals  (Development  and  Regulation)  Removal  of  Difficulties  Order,  2017  (Hindi  and  English  versions)  published  in
 Notification  No.  S.0.27(E)  in  Gazette  of  India  dated  वी  January,  2017  under  sub-section  (2)  of  Section  24  of  the  Mines  and  Minerals  (Development
 and  Regulation)  Amendment  Act,  2015.

 [Placed  in  Library,  See  No.  LT  6522/16/17]

 (3)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  Section  394  of  the  Companies  Act,  2013:-

 (i)  Review  by  the  Government  of  the  working  of  the  Solar  Energy  Corporation  of  India,  New  Delhi,  for  the  year  2015-2016.

 (ii)  Annual  Report  of  the  Solar  Energy  Corporation  of  India,  New  Delhi,  for  the  year  2015-2016,  alongwith  Audited  Accounts  and  comments  of
 the  Comptroller  and  Auditor  General  thereon.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  6523/16/17]



 उत्तर  पूर्वी  क्षेत्र  विकास  मंत्रालय  के  राज्य  मंत,  प्रधाल  मंत  कार्यालय  में  राज्य  मंत्री,  कार्मिक,  लोक  शिकायत  और  पेंशन  मंत्रालय  में  राज्य  मंत्री,  परमाणु  ऊर्जा  विभाग  में  राज्य  मंत्री  तथा
 अंतरिक्ष  विभाग  में  राज्य  sift  (डॉ.  जितेन्द्र  सिंह)  :  महोदया, मैं  वर्ष  2017-2018  के  लिए  परमाणु  ऊर्जा  विभाग  की  अनुदानों  की  विस्तृत  मांगों  की  एक  पूति  (हिन्दी  तथा  अं्ोजी  संस्करण)  सभा
 पटल  पर  रखता हूं।

 [Placed  in  Library,  See  No.  LT  6524/16/17]

 वस्तु  मंत्रालय  में  राज्य  मंत्री  (oft  अजय  टम्टा)  :  महोदया,  मैं  निम्नलिखित  पत  सभा  पटल  पर  रखता  हूं

 (1)  (एक)  एक्सपोर्ट  पू मोशन  काउंसिल  फॉर  >  नई  दिल्ली के  वर्ष  2015-  2016  के  agAR:crp  पूति वे ठन  की  एक  प्रति  (हिन्दी  तथा  अंगूठी  संस्करण 3  तथा  लेखापरीक्षित  लेखे|

 (दो)  एक्सपोर्ट  पूमोशन  काउंसिल  फॉर  हैण्डीकाफ्ट्स,  नई  दिल्ली  के  वर्ष  2015-  2016  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  पूति  (हिन्दी  तथा  अंग्रजी  संस्करण)

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखनें  में  हुए  विलम्ब  के  कारण  द्शनें  वाला  विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  6525/16/17]

 (3)  (एक)  कॉटन  टेक्सटाइल्स  एक्सपोर्ट  पू मोशन  काउंसिल  आफ  इंडिया,  मुम्बई  के  वर्ष  2015-2016  के  aRAR  cr  प्रतिवेदन  की  एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण )  तथा  लेखापरीक्षित
 लेखे,

 (दो)  कॉटन  टेक्सटाइल्स  एक्सपोर्ट  पूमोशल  काउंसिल  आफ  इंडिया,  मुम्बई  के  वर्ष  2015-  2016  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  पूति  (हिन्दी  तथा  अंवेजी  संस्करण)

 (4)  उपर्युक्त  (3)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  6526/16/17]


